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Title: Request the Hon'ble Minister to see that Aligarh Muslim University work according to the norms and
need to take sympathetic attitude towards the students on hunger strike.
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>SHRI SOMNATH CHATTERIJEE (BOLPUR): Mr. Chairman, Sir, this is a very serious matter. A few days
back, this matter was raised. Since the hon. Minister is here, [ would request him to respond. The University is
closed for the third time in three years. The way affairs are going on, the matter is ought to raise serious concern
in the mind of the Minister.

Some students met me yesterday. It appears that the way things are being conducted there, not a vestige of
legality and parleys of democratic principle are there. One person, who is Registrar, Pro-Vice Chancellor,
Controller and Director of Academic Programme is the same person -- who happens to be his favourite -- is
holding all these posts. There have been no meetings of any of the bodies, as mentioned by my hon. friend.

So far as the Students' Union is concerned, it has been dissolved. His own favourite has been nominated as the
President of the Union. He 1s doing whatever he likes.



Secondly, you may have heard that every University's Act contains a provision giving some emergency powers
to the Vice Chancellor in genuine cases of emergency which has also been interpreted, amongst other Courts, by
the Supreme Court of India. I am told, the whole university is now being carried under Emergency Powers 93 of
the Act. Every decision is supposed to be an emergency decision. In total, 477 orders have been passed under
emergency powers which has to be used on the rarest of rare occasions. The whole thing has become a mockery.

Those students who are studying there, their future is uncertain. Some students are on hunger strike. I do not
want to make it confrontational because serious allegations are there. Therefore, this is a matter in which the
hon. Minister should intervene immediately and see that this great seat of learning functions properly and that
the genuine grievances of the students, academic staff are looked into at the earliest without loss of any time.
Therefore, I strongly support the matter which has been mentioned here.
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SHRI G.M. BANATWALLA (PONNANI): Mr. Chairman, Sir, I will take only one minute to appeal to the hon.
Minister to take a sympathetic attitude...(Interruptions)

MR. CHAIRMAN : He is going to say something. You wait for that.
... (Interruptions)

SHRI G.M. BANATWALLA : Sympathetic attitude should be taken. This hunger strike should come to an end
in an appropriate and dignified manner. The University should work according to the norms...(Interruptions)

MR. CHAIRMAN: Shri Banatwalla, he is now reacting to it.
... (Interruptions)

MAJOR GENERAL BHUVAN CHANDRA KHANDURI, AVSM : This is not fair. There are other Members
who do not get a chance to raise matters during 'Zero Hour'...(Interruptions)

SHRI G.M. BANATWALLA : I met them today morning...(Interruptions)

MR. CHAIRMAN: He is now reacting to it. He wants to react. Do you not want him to react?



SHRI G.M. BANATWALLA (PONNANI): I want a positive reaction. Therefore, I am trying to say that let the
reaction be a positive reaction...(Interruptions)
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SHRI SOMNATH BANNERIJEE (BOLPUR): You see to it that hunger strike is withdrawn.
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SHRI SOMNATH CHATTERIEE : Dr. Joshi can make a request to the students. Please see to it that they
withdraw the strike. You make a request to them. I am sure, they will listen to you.

DR. MURLI MANOHAR JOSHI: I have already made a request four days ago. And I have no difficulty in
repeating that request many times. They are my students. I am anxious to save their lives and their future. But
the question is that it should be done in an amicable atmosphere so that in future the University functions

properly.

SHRI SOMNATH CHATTERIJEE : That is all right. Let them withdraw the strike.
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I am only asking you to give an assurance that law will be upheld...(Interruptions)

SHRI SOMNATH CHATTERIJEE : May I request the hon. Minister to authorise Shri Arif Mohammad Khan to
tell them that you are very sympathetic towards them and will look into the matter?...(Interruptions)
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we are very sympathetic and considering the matter very early.
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MR. CHAIRMAN : Shri Yerrannaidu.
... (Interruptions)

MR. CHAIRMAN: The hon. Minister of Human Resource Development has already authorised you to be in
touch with the students.

... (Interruptions)
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We do not want the Government to interfere in Aligarh Muslim University. We are against it. But a small
delegation of Parliament can go and check up as to what is happening there and report both to you and the House
as the matter has been so much publicised in the media for the last one month. And the students are sitting on
hunger strike for the last seven to eight days.
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MR. CHAIRMAN: The matter has already been brought to the notice of the Government and the Minister has
also reacted to it immediately. He has already said that Shri Arif Mohammad Khan, Shrimati Sheela Gautam and
Shri Digvijay Singh may go and attend the students.

... (Interruptions)
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MR. CHAIRMAN: Shri Rajesh Pilot may also go there. You are not allowing me to speak, Shri Arif Mohammad
Khan.

... (Interruptions)
it Tt g (STERE) : FUW $ WE T STLIHIA FEAT &1 ot AT ... (sFaaE)

BT, TR ALY ST : qE HiT del H W @ AL o W@ F | NNE qew = it w1 7 39t 76 w9 7 7 v s A7 enfiew wew it wer
o TR 3 T8l P TLveH FFTE F TSt 7€ b ¢ AR vien it wwi I qiog &, THe 3 < AT B! S| Tqi 59 91 B A0 7 Qg
ST

... (=EH)
gt anftw Aiemg @ : § UF I I AT €
| 7EITT : 9 T AR | AT fqmefesedl 3761 BRE TSARTI

gt 3w AETE @H @ BRT UF S G Sl | SEH A% S AR BEAT B o § HEAT| W U iy € fored a=at &t fovarw an
SO i &7, FAiE S I AR o AT FH WS feIU A1 SATeRTEH A€l FY @ € O &7 I i UvART T | g9 fow g Fed o @
g T et gt a1 WX EEEEl ® Wi T E S STST T SR HHHIT Wiel St % fSET U ©i fed &t ot 9y & o, TS
IS St it ft o o |

.. (FTHF)
Y W, R P WA | favens &t AW, §a wieA $ A s |
1. T TR Al BT A @ fF eue ST | A i ghi S SIEm i

gt anii® Atemrs @i : 3 719 Siewt W @ 5% 90 8 o g AT, ¥ ST g ", SR HE @ SR at /Y 6 e @
S

2. A AR SER: W H ot A 8 A SR Y IFhe A, AR FH HAHA FIT 2 |

.. (FEY)
MR. CHAIRMAN : This cannot go on record.
(Interruptions) *

MR. CHAIRMAN: Now, Shri K. Yerrannaidu to speak.




* Not Recorded.
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... (ZF4M)
MR. CHAIRMAN: I have already called Shri K. Yerrannaidu to speak.
... (Interruptions)

SHRI M. SELVARASU (NAGAPPATTINAM): Sir, we have already given notice for raising certain issues
during Zero Hour. Already, we are waiting for it. But we are not allowed to speak. Some other Members are
speaking? What 1s this?...(Interruptions)

MR. CHAIRMAN: I have already called Shri K. Yerrannaidu to speak. Please take your seat.
MR. CHAIRMAN : The House stands adjourned to meet again at 1435 hours.

1336 hrs

The Lok Sabha then adjourned for Lunch till thirty-five minutes

past Fourteen of the Clock.

1440 hrs

The Lok Sabha re-assembled after Lunch at forty minutes

past Fourteen of the Clock.

(Dr. Laxminarayan Pandey in the Chair)
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